
NOTICE 

It is for the information of all the officers that as per the decision taken by 

Hon'ble Recruitment/Promotion Committee for Superior Judicial Service, to fill up 

15 posts of Additional District and Sessions Judges and 07 posts of Additional 

District and Sessions Judges (Adhoc) for Fast Track Courts in the state of Haryana 

by way of promotion on the basis of merit-cum-seniority from amongst eligible Civil 

Judges (Senior Division)/Chief Judicial Magistrates/Additional Civil Judges (Senior 

Division) under Rule 6 (1) (a) of the Haryana Superior Judicial Services Rules 

2007, a written test shall be held on 12.08.2012 at 11.00 A.M in the Chandigarh 

Judicial Academy, Sector-43-D, Chandigarh. Intimation to the officers, who are 

eligible to appear in the test, shall be sent in due course. 
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